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THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI SATPAL MAHARAJ) : (a) No excise duty 
was imposed on stone, at par with marble slabs, tiles etc., 
in the last Budget. On the other hand, excise duty on articles 
of stone falling under heading No. 68.07 was reduced from 
20% to 18% ad valorem.

(b) to (f) Does not arise in view of (a) above.

Gupta Committee on Pay Scale of RRB Employees

454. SHRI SANTOSH KUMAR GANGWAR : Will the 
Minister of FINANCE be pleased to state :

(a) whether the Government have received the report 
of working group constituted under the Chairmanship of 
Shri R.C. Gupta to look into the disparities in the pay scale 
of the employees of rural banks; and

(b) if so, the action being taken by the Government to 
implement this report?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI SATPAL MAHARAJ) : (a) ana (b) As 
reported by National Bank for Agriculture & Rural 
Development (NABARD), a Working Group under the 
Chairman ship of Shri R.C. Gupta was constituted by them 
in the year 1991 which submitted its report in February, 
1992. The report was considered by the Government/ 
NABARD and appropriate instructions were issued by 
NABARD in March, 1993 to the banks. These, inter-alia, 
included methodology of implementing the National Industrial 
Tribunal (NIT) Award, loans and advances to be extended 
to RRB staff, clarifications on equation of posts in RRBs 
vis-a-vis sponsor banks and various aspects relating to 
fitment of RRB staff.

[English]

Committee on Intellectual Property Rights

455. SHRIMATI JAYAWANTI NAVINCHANDRA 
MEHTA : Will the Minister of COMMERCE be pleased to 
state:

(a) whether the Government propose to set up a 
Committee under Intellectual Property Rights to check illegal 
publishing and sale of Government publications;

(b) if so, the details thereof; and

(c) if no, the reasons therefor and other measures being 
taken to check such malpractices?

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMERCE (DR. BOLLA BULLI RAMAIAH) : (a) and (b) 
No such proposal is under consideration.

(c) Action for infringement of Copyright of Government 
work can be taken under the Copyright Act, 1957.

[ Translation]

Financial Assistance to the Sick Units

456. Dr. ARVIND SHARMA : Will the Minister of 
FINANCE be pleased to state:

(a) the number of sick industries in the country, State- 
wise;

(b) the details of financial assistance provided to such 
sick units during the last three years, year-wise and State-
wise;

*

(c) the number of proposals for providing financial 
assistance to sick units are pending with the Union 
Government, State-wise; and

■
(d) the time by which the pending proposals are likely 

to be disposed of?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI SATPAL MAHARAJ) : (a) to (d) : The 
information is being collected and will be laid on the Table 
of the House to the extent available.

[English]

Projects of VEPZ

457. DR. T. SUBBARAMI REDDY : Will the Minister of 
COMMERCE be pleased to state :

(a) whether due to uncertainties since its inception, 
Visakhapatnam Export Processing Zone (VEPZ) has finally 
made a turn-around;

(b) whether approval of 4 projects with an estimated 
investment of over Rs. 350 crores by the Union government 
have come as a shot in the arm of the VEPZ;

(c) if so, whether the Union Government have been 
approached for speedy approval of VEPZ; Phase II;

(d) if so, whether the Government have agreed to the 
proposal of the VEPZ, Phase II; and

(e) if so, the extent to which the amount of VEPZ is 
likely to be released?

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMERCE (DR. BOLLA BULLI RAMAIAH) : (a) and (b) 
The Visakhapatnam Export Processing Zone has been 
operationalised with effect from 1.4. 1993 on completion of 
basic infrastructural facilities of the first phase covering an 
area of 163 acres. Development of the Zone has proceeded 
satisfactorily after transfer of land in a compact block by the 
State Government. 18 projects have so far been approved
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for establishment in the Zone, which include 4 recently 
approved projects, with a total estimated investment of 
Rs. 205 crores and projected exports of Rs. 1708 crores 
over a period of 5 years from the commencement of 
commercial operations.

(c) to (e ): As developed area is currently available for 
allotment to units in Phase-I, the development of Phase II 
in VEPZ will be considered at the appropriate time.

Exchange Rate of Rupee

458. SHRIMATI GEETA MUKHERJEE:
SHRI V.V. RAGHVAN:
SHRI GEORGE FERNANDES:

Will the Minister of FINANCE be pleased to state:

(a) whether the rea l effective exchange rate o f the rupee 
against the U.S. dollar has appreciated by 7 to 8 per cent 

in the fast one year or so;

(b) whether this is the principal reason for a fall in 
India’s export;

(c) if sof whether any steps are being taken to make 
the rupee reflect its real effective exchange rate;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI SATPAL MAHARAJ) : (a) The bilateral 
real exchange rate of the rupee against the US dollar is 
estimated to have appreciated by about 2 per cent in October 
1997 compared with the level in October, 1996.

(b) The slowdown in export growth in recent periods 
could be attributed, inter alia, to the decline in world trade 
coupled with sluggishness in manufacturing goods prices in 
the global market, variation in cross currency exchange 
rates and deceleration in domestic industrial activities.

(c) to (e) The exchange rate of the rupee is determined 
by the market forces of demand and supply. The exchange 
rate developments are monitored continuously and measures 
are taken, as and when necessary, to maintain orderly 
market conditions as well as to ensure that the exchange 
rate of the rupee remains consistent with economic 
fundamentals.

Demand and Supply of Cements

459. SHRJ KESHAB MAHANTA : Will the Minister of 
INDUSTRY be pleased to state:

(a) the total demand and supply of cement .in the 
country;

(b) whether the Government have identified cement as 
an “extreme focus” item for export; and

(c) the total cement exported during the last two years?

THE MINISTER OF INDUSTRY (SHRI MURASOU 
MARAN): (a) The year-wise consumption and production of 
cement in the last 3 years is as under

(In Million tonnes)

Year Production Consumption

1994-95 62.35 60.67

1995-96 69.63 68.07

1996-97 76.22 74.39 *

(b) Yes, Sir,

(c) The total export of cement and clinker during the 
last two years is as under—

Year
Export of Cement & Clinker 

(In Million tonnes)

1995-96 2.4

1996-97 2.7

Bilateral Trade with Spain

460. SHRIMATI VASUNDHARA RAJE: Will the Minister 
of COMMERCE be pleased to state:

(a) whether the Government propose to expand bilateral 
trade with Spain;

(b) if so, the areas identified to expand trade between 
both the countries; and

(c) the details of expansion programme drawn up for 
1997-98?

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMERCE (DR. BOLLA BULLI RAMAIAH) : (a) It is 
Government’s endeavour to expand bilateral trade with all 
tracDng partners, including Spain.

(b) The areas identified include marine products, 
computer software, electronic and engineering goods, mining 
products, leather and sports goods, maible and granite, 
coffee, tea, carpets, silk, agro-items, processed food and 
chemicals etc.

(c) The meetings of Indo-Spanish Joint Commission 
and Indo-Spanish Joint Business Council were held in 
May, 1997 in Madrid where the measures to expand 
bilateral trade and economic cooperation were identified 
which included exchange of trade delegations, 
participation in international irade fairs and dissemination 
of literature on India in Spain. Both the official and 
business delegations also visited Bilbao, a major port in


